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and supply situation, effect on general price level, effect on cost of living etc. MSP
1s recommended by CACP based on objective criteria, considering variety of relevant

factors. Hence, prescribing an increase of at least 50% on cost may distort market.
Measures taken for growth in agriculture sector

168. SHRI HARIVANSH: Will the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

(a) whether Govemment proposes to take measures for pushing growth in

agricultural sector; and

(by 1if so, the steps being taken to promote the income of farmers in the country

by ensuring that they shift towards high value agricultural produces?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI 5. 5. AHLUWALIA): (a) and (b) Yes, Sir. In order
to increase growth in the agriculture sector by enhancement in the production and
productivity of crops in the country, the Government is implementing, through State
Governments, various Schemes/Programmes such as National Food Security Mission
(NFSM), Rashtriya Krishi Vikas Yojana (RKVY), Bringing Green Revolution to Eastern
India (BGREI), Pradhan Mantri Krishi Sinchai Yojana (PMKSY), National Mission
on Oilseeds and Oil Palm (NMOOP), National Mission for Sustainable Agriculture
(NMSA), Mission for Integrated Development of Horticulture (MIDH), Pradhan Mantri
Fasal Bima Yojana (PMFBY), Paramparagat Krishi Vikas Yojana (PKVY), National
Agriculture Market Scheme (e-NAM), Price Support Scheme (PSS), etc.

Suicide by farmers in Maharashtra

169, SHRI AJAY SANCHETI: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) whether as per official statistics, 80 per cent of farmers’ suicides are due to

debt, loans from banks and not money lenders;
(b)y 1if so, the details thereol with special reference to Maharashtra; and
(c) the steps taken by Government to correct this situation?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI PARSHOTTAM RUPALA): (a) and (b) The National
Crime Records Bureau (NCRB) under the Ministry of Home Affairs complies and
disseminates information on suicides, in its publication titled ‘Accidental Death and
suicides in India” {ADSI). These Reports on suicides upto 2015 are available at its
website. As per ADSI Report, the reason for suicide by farmers are manifold, which
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inter alia include, indebtedness, crop failure, drought, socio-economic and personal

rSasons.

During the year 2015, the total number of swicide of farmers in all the States
due to various causes 1s S007. Out of these, 3097 suicides were due to debt/
bankruptey, which is approximately 39% of the total farmer suicides. Out of 3097
suicides, those due to loans taken from money lenders is 302, due to loans taken
from financial nstitutions 1s 2474 and due to loans taken both from moneylenders
and financial nstitutions is 321. Therefore, in the category of suicides of farmers
due to debt/bankruptcy, nearly 80% of farmer suicides are due to debt against loans

taken from financial institutions.

In Maharashtra State, the total number of suicides due to various reascns is
16970. Out of this, the number of suicides by farmers and agricultural labourers
(due to various causes) is 4291, which is 25% of the total number of suicides in the
State. Out of 4291, the number of farmer suicides is 3030 and that of agricultural

labourers 1s 1261. The various causes of farmer suicides are as follows:—

(iy  Farming related issues 795
(i)  Bankruptcy or Indebtedness 1293
(i)  Other reason 942

ToTar 3030

Approximately 42% farmer suicides are due to debt. Out of 1293 farmer suicides
(due to debt), the details are as follows:—

(1) Bankruptey due to loan taken from financial institutions 1237

11)  Bankruptey due to loan taken from money lenders 14

(i1) ptey ¥y

11) Bankruptcy due to loan taken from both financial institutions as 42
ptey

well as lenders

(c¢) Agriculture, including agricultural indebtedness, being a State subject, the State
Governments take appropriate measures for development of agriculture in the State.
However, Government of India supplements the efforts of States through appropriate

policy measures and budgetary support.

During the last two years, the strategy of the Government is to focus on farmers’
welfare by making farming viable. Farm viability is possible, when cost of cultivation

is reduced, yields per unit of farm are increased and farmers get remunerative prices
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on their produce. The Department has, therefore, been implementing various schemes
to meet this objective, viz. Soil Health Card (SHC) scheme, Neem Coated Urea,
Paramparagat Krishi Vikas Yojana (PKVY), the Pradhan Mantri Krishi Sinchai Yojana
(PMKSY), the National Agriculture Market Scheme (e-NAM), the Pradhan Mantr
Fasal Bima Yojana (PMFBY) etc.

Under PMFBY, the Scheme would provide insurance cover for all stages of crop
cycle including post harvest risks in specified instances. A total number of 381.61
lakh farmers have been covered and 386.75 lakh hectares area insured with a sum
of ¥ 1,41,883.3 crore under PMIFBY/Weather Base Crop Insurance Scheme during
Kharif 2016,

Apart from the above schemes, the Government provides interest subvention
of 3% on short-term crop loans up to ¥ 3.00 lakh. Presently, loan is available to
farmers at an interest rate of 7% per annum, which gets reduced to 4% on prompt
repayment. Out of total outlay of ¥ 15,000 crore under Interest Subvention Scheme,
a sum of ¥ 12,558.63 crore has been released to NABARD/REI for settling audited
claims, as of date. Balance amount of ¥ 244137 crore has been utilised as upfront
subsidy for PMFBY. Further, under Interest Subvention Scheme 2015-16, in order to
provide relief to the farmer on occurrence of natural calamities, the interest subvention
of 2% shall continue to be available to banks for the first year on the restructured
amount. The benchmark for imtiating relief measures by banks has also been reduced

to 33% crop loss in line with the National Disaster Management Framework.

Mimimum Support Price (MSP) 1s also notified for both Kharif and Rabi crops
based on the recommendations of the Commission on Agriculture Costs and Prices
(CACP). The Commission collects and analyses data and recommends MSP In
addition, the Govermment has declared bonus on pulses for Kharif 2016 over and
above the MSP. Even last year, the Government offered bonus over and above the
MSP in case of pulses.

The Government undertakes procurement of wheat and paddy under its ‘MSP
operations’ to protect the interests of the farmers. In addition, Government implements
Market Intervention Scheme (MIS) for procurement of agricultural and horticultural
commodities not covered under the MSP on the request of State/UT Government.
The MIS is implemented in order to protect the growers of these commodities from
making distress sale in the event of bumper crop when the prices tend to fall below

the economic level/cost of production.



